Title: Regarding Milkha Singh's rejection of the Arjuna Award allegedly on the recommendation of the
Prime Minister's Office.
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13.00 hrs.
MR. DEPUTY-SPEAKER: You may resume your seat....(Interruptions)

MR. DEPUTY-SPEAKER: This is Zero Hour'. You have raised the matter and drawn the attention of the
Government towards it....(/nterruptions)
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MR. DEPUTY-SPEAKER: You have already mentioned it. | have now given the floor to Shri
Malhotra....(Interruptions)

SHRI BALBIR SINGH (JALANDHARY): | may also be allowed to speak.
MR. DEPUTY-SPEAKER: Shri Brar had given a notice to speak.
SHRI BALBIR SINGH : In what capacity, is Shri Malhotra speaking?...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Balbir Singh, you have not given notice to speak on this matter....(Interruptions)
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Has he given the notice? Why is he speaking?...(Interruptions)
MR. DEPUTY-SPEAKER: Please resume your seat.
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MR. DEPUTY-SPEAKER: Shri Balbir Singh, | will call you.a€; (Interruptions)
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MR. DEPUTY-SPEAKER: Let him speak now,...(Interruptions)

SHRI J.S. BRAR : This is an allegation against the PMO, made not by me but by Sardar Milkha Singh, the flying
sikh....(Interruptions) | am very sorry. It is not my allegation.a€; (zraem=)
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Sir, | request that you and the whole House should associate itself with what Shri Brar has said.
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you. But before | could do that, you have started speaking.

SHRI PRAMOD MAHAJAN: Sir, you must congratulate the hon. Member that even before his mentioning it, the
Minister has said that it is withdrawn. So, the credit should go to the hon. Member.



